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PRESIDENTS SECRETARIAT

New Delhi, the 26th January 1998

No. 11-Press/98.The President is pleased to approve the
award of the "Param Vishisht Seva Medal" to the under-
mentioned personnel for distinguished service of the most
exceptional order :—

1. Lieutenant General Vijay Oberoi (IC-12522), AVSM
VSM. Infantry.

2. Lieutenant General Surjit Singh Sangra (IC-12618),
VSM infantry.

3. Lieutenant General Niranjan Singh Malik (IC-11804)
Armoured Corps.

4. Lieutenant General Surrinder Kumar Jetley (IC
12303) AVSM. SM, Armoured Corps.

5. Lieutenant General. Kamaljit Singh (IC-12536),
VSM, Armoured Corps.

6. Lieutenant General Mitlesh Rai Kochhar (IC-11815),
AVSM. Electrical and Mechanical Engineers.

7. Lieutenant General Gurprit Singh Bhar (lC-12642),
AVSM VSM. Infantry.

8. Lieutenant General Inder Kumar Varma (IC-12707),
VSM Infantry.

9. Lieutenant General Amar Nath Sinha (IC-11870),
AVSM. Engineers.

10 Lieutenant General Vinay, Shankar (IC-12090),
AVSM, VSM. Artillery.

11. Lieutenant General Ravi Kumar Sawhney. (IC-12992),
. AVSM Infantry.

12. Lieutenant General Amitava Mukherjee (IC-12149),
AVSM. AD. Artillery.

13Lieutenant General Alla Rama Krishna Reddy (IC-
13379). AVSM, Infantry.

14 Lieutenant General Amar Jit Singh Bhalla (IC-
12561),Signals.

12797), Electrical, and Mechanical Engineers.

16 Lieutenant General Dasarathy Raghunath (MR-
01435), AVSM, Army Medical Corps (Retd-).

17 Vice Admiral Sushil Kumar, UYSM, AVSM, NM
(000419W).

18. Vice Admiral Madhvendra Singh. AVSM (00502R).
19 Vice Admiral Desh Bandhu Kopila, AVSM, VSM,

(50104Y). (Retired).
20 Air Marshal Prithvi Singh Brar, AVSM & Bar, VM

(6007), Flying (Pilot). .
21. Air Marshal Vinod Patney, AVSM. Vir Chakra

(6125), Flying (Pilot),
22. Air Marshal Srinivasapuram Krishnaswamy, AVSM,

VM and Bar (6338), Flying(Pilot).
23. Air Marshal Krishnan Narayanan Nair, AVSM

(6346), Flying (Pilot).
24. Air Marshal Vinod Kumar Bhatia. AVSM, Vir

Chakra and Par (6497), Flying (Pilot).
25. Air Marshal Manmohan Singh Vasudeva,' UYSM,

VM (6128), Flying (Pilot) (Retired).

S. K. SHERIFF, Jt. Secy, to the President

No 12-Press/98.—The President is pleased to approve the
award of the "Uttam Yuddh Seva Medal to Brigader
Randhir Singh (IC-19485). SM. Infantry for distinguished
service of an exceptional order during hostilities.

S. K..SHERIFF. Jt. Secy. to the President.

No 13-Pres / 9 8 . - T h e President is pleased to approve the
award of the "Ati Vishisht Seva Medal" to the undermen-
tioned Personnel for distinguished service of an exceptional
order ;—

1. Lieutenant General Rajendra Singh Kadyan (IC-
13123) VSM, Infantry.

2. Major General Deepak Varma (IC-12809), Artillery.
3 Major General Commander Thiruvenkatachari (IC-

13171), Engineers.
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4. Major General Govind Swaroop Srivastava (IC-
14288), Artillery.

5. Major General Sudhir Chander Chopra (IC-14381),
Infantry. ,

6. Major General Surinder Kumar Awasthy (IC-14554),
Infantry.

'7. Major General Keshav Kumar Ohri (IC-15384),
Signals.

8. Major General John Ranjan Mukherjee (IC-15795),
VSM, Infantry.

9. Major General Jitendra Singh Varma (IC-16033),
Armoured Corps. •

10. Major General Pravesh Kumar Renjen (1C-16058),
Artillery.

11, Major General Jai Bhagwan Singh Yadava (IC-
16095), VrC, VSM, Infantry.

12. Major General Hari Prasad (IC-16109), VSM,
Infantry.

13. Major General Dileep. Kumar Sen (IC-12041), Ar-
moured Corps (Retd.).

14. Major General Virendra Nath Wadhwa (IC-12805),
Infantry (Retd.)..

15. Major General Madeyanda Madappa Belliappa (IC-
13375), VSM, Infantry (Retd.). ,

16. Major General Rajinder Singh Bains (IC-14327),
Electrical and Mechanical Engineering (Retd.)

17. Brigadier Ashish Dube (IC-16079). VSM, Artillery.

18. Brigadier Trigunesh Mukherjee (IC-16828), Infantry,

19..Brigadier Susheel Gupta (IC-19080), YSM, Infantry.
20. Brigadier Ravinder Nath (TC-23087), Mahar.
21. Brigadier .Moovera Chinnappa Nanjappa (IC-26372),

YSM, Infantry.
22. Brigadier Satyevir Yadav (IC-26838), Infantry.
23. Colonel Satwant Singh Dahiya (IC-23850), VSM

Electrical and Mechanical Engineering.
24 Rear Admiral Suhas Vasudeo Purohit, VSM,

(60122R).
25. Rear Admiral Leslie Alexander Lowe, VSM

. (40202T).
26. Commodore Arun Kumar Sachdeva (60143N).
27. Commodore Phool Kumar Puri, NM (40229B).
28. Commodore Tarsem Lal Rattan, VSM (00646T).
29. Commodore Surinder Mohan Sharma, VSM

(00706B).
30. Commodore Mohammed Raza Khan (00736Y).
31. Air Marshal Velayudhan Girish Kumar, VM (6747)

Flying (Pilot).
32. Air Marshal Prakash Sadashivrao Pingale, Vir

Chakra VM (6755) Flying (Pilot).
33. Air Vice Marshal Surender Singh Chauhan, VSM

(7853), Aeronautical Engineering (Mechanical).
34. Air Vice Marshal Bhushan Lal Bhan, VSM (8034),

Administrations
35. Air Vice Marshal Brijendra Mohan Bali, VI,," (8438)

Flying (Pilot).

36. Air Commodore Prithi Pal Singh Kablon, VSM
(7979), Aeronautical Engineering (Mechanical).

37. Air Commodore Narayan Menon (9005) Flying

38. Air Commodore Jagdish Singh Dalal, VSM (9228)
Logistics, -

39. Air Commodore Satish Kumar Jain, VM (9716)
Flying (Pilot). '

40 .Air Commodore Ravindra Dattatraya Limaye
(10464), Flying (Pilot).

41.Air Commodore Pratap Singh, VSM & Bar (8897)
Aeronautical Engineering (Electronics) (Retd.). "

42. .Air Commodore Kulbhushan Raj Bali, VSM (9582)
Aeronautical Engineering (Electronics) (Retd.).

S. K. SHERIFF, Jt. Secy, to the President

No. 14-Pres/98,—The President is pleased to approve the
award of the "Bar to Sena Medal /Army Medal" to Major
S Ram Kumar (SS;35684), SM 15 Garhwal Rifles the act
of exceptional courage.

S. K. SHERIFF, Jt, Secy, to the President

No .15-Pres/98.—The President is pleased to approve the
award of the "Sena Medal/Army Medal" to the. undermen-
tioned personnel for acts of exceptional courage :-

1. Colonel Yashpal Singh (IC-31043), 10 Jammu and
Kashmir Light Infantry.

2. Colonel Harjit Singh Pathania (IC-35502), 7 Assam
Rifles.

3. Major Sanjay Singh ,(IC-42771), 3 Para,
4. Major Gagan Deep Singh Kochhar .(IC-41767), 175

Field Regiment.

5. Major Ranjan Kumar Lamba (IC-46724), 6 Jammu
and Kashmir Rifles.

6. Major Mehtab Singh, (SS-35321), 17 Bihar.
7. Major Rabindra Nath Chowdhury (IC-50495), 15

Rashtriya Rifles.
8. Major Rajesh Datta (IC-40203), 23 Punjab,
9. Major Mukesh Kumar (SS-35172), 3 Sikh.

10. Major Jubin V Mathew (IC-50863), 17 Bihar.

11. Major Saurabh Bhardwaj .(IC-45813), 15 Rashtriya
Rifles.

12. Major Khem Bahadur Gurung (IC-49226), 14
Rashtriya Rifles.

13. Captain Manu Chaudhary (IC-52330), 35 Rashtriya
Rifles.

14. Captain Yogesh Samnol (IC-43322), 24 Assam
Rifles.

15. Captain Dheeraj Singh Raghuwanshi (IC-47180), 31
CIU Intelligence.

16. Lieutenant Hitesh Duggal (IC-53531), 5/9 Gorkha
Rifles

17. Second Lieutenant Deepak Sahrawat (IC-53572),
5/9 Gorkha Rifles.

18. Second Lieutenant Manpervesh Herr (SS-36416), 13
Guards,

19. Second Lieutenant Chandra Shekhar Masiwal (IC-
54110), 20 Grenadiers.

20. Second Lieutenant Ravitej Singh Kamboj (SS-36921),
Electrical and Mechanical Engineers (Posthumous). ,

21. Second Lieutenant Gurmeet Singh (SS-36767), 5/9
Gorkha Rifles.

22. Second Lieutenant Rudra Pratap Singh Chauhan (IC-
54014), 1 Para (Special Force).

23. 768030023 Inspector Raj Kumar, 19 Indo Tibetan
Border Police (Posthumous).

24. JC-2700062 Subedar Paras Nath, 27 Assam Rifles.

25. JC-181390 Subedar Jogirider Singh Verma, 26
Rashtriya Rifles (Posthumous).

26. JC-187624 Subedar Mange Ram, 25 Rashtriya Rifles.

27. JC-623035 Naib Subedar Rup Bahadur Shreesh, 15
Rashtriya Rifles.
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28. JC-623041 Naib Subedar Chandra Bahadur Gurung,
5/8 Garhwal Rifles.

29. IC-528217 Naib Subedar (Prem Singh, 36 Rashtriya
Rifles (Posthumous).

30. JC-412213 Naib Subedar Sukhdev Singh, 1 Para
(Special Force),

31. 5843856 Company Havildar Major Resham Bahadur
Chhetri, 5/9 Gorkha Rifles.

32. 13613305 Havildar Narinder Singh, 7 Para.
33. 4354764 Havildar Tika Bahadur Thapa, 10 Assam.
34. 14481556 Havildar Bhupinder Singh, 12 Field

Regiment.
35. 4261829.Havildar Ram Shankar, 6 Bihar.
36. 142696 Havildar Tula Ram, 14 Assam Rifles,
37. 2776747 Havildar Pandit Shripat Desai, 15. Maratha

light Infantry.
38. 4156585 Havildar Patras Soy Murmu, 17 Bihar.
39. 5748528 Havildar Shyam Kumar Bilon. 2 /8 Gorkha

Rifles (Posthumous).,
40. 4177411 Havildar Jiwan Singh, 3 Kumaon (Posthu-

mous).
41. 9033597 Lance Havildar Som Lal, 1 Rashtriya Rifles

(Posthumous).
42. 4261796 Lance Havildar Nandji Singh, 17 Bihar.
43. 4063979 Naik Rajender Singh, 15 Garhwal Rifles."
44. 3982491 Naik Balwinder Singh, 5 Dogra.
45. 4554933 Naik Dharam Pal, 14 Mahar (Posthumous.).

46. 4063018 Naik Kabul Chand,, 7 Garhwal Rifles.

47. 2592068 Naik N Ganesa Murthy Narayanan, 12
Madras.

48. 2679389 Lance Naik Om Pal, 20 Grenadiers.
49. 4558082 Lance Naik Gaikwad Lala Ganpati, 1

Reshtriya Rifles.
50. 4266607 Lance Naik Ram Dais Shrival Tandilkar, 17

- Bihar.
51. 13749352 Lanes Naik Randeep Singh, 6 Jammu and

Kashmir Rifles.
52. 15101938 Lance Naik Vankar Chandu Lal Lavaji-

bhai, 26 Rashtriya Rifles.
53. 2784303 Lance Naik Pawar Dattatraya Yash-

want, 17 Rashtriya Rifles (Posthumous).
54. 4068818 Lance Naik Ajit Singh, 36 Rashtriya Rifles.
55. 9147740 Lance Naik Shub Raj Rai, 7/11 Gorkha

Rifles.
56. 4068290 Lance Naik Rakesh Chandra, 36 Rashtriya

Rifles (Posthumous),

57. 2992726 Sepoy Narendra Singh Kushwah, 15 Rajput
(Posthumous).

58. 2992731 Sepoy Viram Singh Rathore. 15 Rajput
(Posthumous).

59. 14390172 Sepoy Padmanabhan Manakandy Prabba-
karan, 35 Rashtriya Rifles.

60. 4186194 -Sepoy Devendra Singh, 26 Rashtriya Rifles.
61. 4183170 Sepoy Diwan Singh, 3 Kumaon (Posthu-

mous).
62. 4356394 Sepoy Darlingthang, 35 Rashtriya Rifles.
63. 9923719 Sepoy Rigzin Targias, Ladakh Scouts
64. 2479442 Sepoy Dharam Singh, 28 Punjab (Posthu-

mous).

65. 4362783 Sepoy Kholi Kaikho Mao, 9 Assam Regi-
ment.

66. 153945 Rifleman Deepak Rai, 15 Assam Rifles,

67. 2682734 Rifleman Swaran Singh. 21 Rashtriya,Rifles:
6ft 75320 Rifleman Jatin Chandtu Phukan, 7 Assam

Rifles.

69. 9094811 Rifleman Maqbool Hussain, 14 Rashtriya
Rifles.

70. 5452739 Rifleman India Lal Kandel, 1/5 Gorkha
Rifles (Posthumous).

S. K. SHERIFF, Jt. Secy to the President

No. l6-Pres/98.—Ths President is pleased to approve the
award of the "Nao Sena Medal/Navy Medal" to the under-
mentioned personnel for the acts of exceptional courage :—

1. Commodore Adimulam Chinaverriyya, YSM
(01095N).

2. Lieutenant Commander Vishwas Shridhar Pandav
(02553A).

3. Lieutenant Harish K Pillai (51026T).

4. Acting Captain Manish Mehta (SS-35539H).

5. Ram Kripal Ojha, POA- (AH) (1449935-N).
6. Manish Kumar LME ( 1 6 6 1 6 2 T ) .

S. K. SHERIFF, Jt. Secy, to the President

No, 17-Pres/98.—The President is pleased to approve the
award of the "Sena Medal/Army Medal" to the under-
mentioned personnel for the acts of exceptional devotion to
duty :—

1. Brigadier Richard Khare (IC-17240), VSM, Infantry.
2. Brigadier Deepak Kapoor (IC-17622), VSM, Arti-

llery.
3. Colonel Jaswant Singh (IC-31665), 1 Para (SF).

4. Colonel Paresh Kumar Sharma (IC-33875), 1 Vikas
(SFF).

5. Colonel Kunwar Yudhishter Singh Panwar (IC-
34769), VSM, 3 Para.

6. Colonel Ram Singh Pradhan (IC-33919), VSM, 31
Rashtriya Rifles.

7. Colonel (Smt) Punita Arora (MR.-02249), Army
Medical Corps,

8. Major Shashank Tarakant Upasani (IC-39437), II
JAT.

9. Major Ram Chander Chhillar (IC-40943), Intelli-
gence Corps.

10. Major Kanwar Jaideep Singh (IC-45120), 5 Dogra.
11. Captain Naveen Sharma (SS-35726): 8 Rashtriya

Rifles (Posthumous).

12. Second Lieutenant Amrish Kumar (SL-4449), 11
Maratha Light Infantry..

13. Second Lieutenant Vinay Kumar Singh (IC-52769),
39 Field Regiment (Posthumous).

14. JC-166129 Subedar Sooram Chand, Jammu and
Kashmir Light Infantry.

15. JC-458142 Naib Subedar Kadam Appaji Maruti, 15
Maratha Light Infantry (Posthumous).

16. 14251065 Havildar Virendra Prasad Bhatt, Signals. -
17. 2201336 Lance Naik Tajbar Singh, 22 Assam Rifles

(Posthumous).
18. 9923065 Sepoy Chhering Norbu, Ladakh Scouts.
19. 2201430 Rifleman Joginder Singh, 22 Assam Rifles

(Posthumous).

20. 5452838 Rifleman Kosh Bahadur Khadka, 1/5
Gorkha Rifles (Posthumous).

21. 5347179 Rifleman Manav Rana, 1/4 Gorkha Rifles.

S. K. SHERIFF, Jt. Secy, to the President



PART I—SEC 1] THE GAZETTE OF INDIA, MARCH 14, 1998 (PHALGUNA 23, 1919) 205

No. 18-Pres/98.—The President is pleased to approve the
award of the "Nao Sena Medal/Navy Medal" to the under-
mentioned personnel for the acts of exceptional devotion to
duty :—

1. Rear Admiral Ravi Chander Kochhar, VSM
(00752H).

2. Captain Satsh Soni, (01683Z).
3. Commander Pramod Kumar, (01143Y).
4. Commander Devinder Paul Singh (02083H).
5. Commander Tirumalai Seshadri Ramanujam

(02144Y).
6. lieutenant Commander Yashwant Padmakar Naj-

khede (02801R).
7. Lieutenant Commander Sadashiv Sudhir Vombatkere

(50970-R).

8. Lieutenant Joji Tom Mundakel, (03605T).

S. K. SHERIFF. Jt. Secy, to the President

No. 19-Pres/98.--The President is pleased to approve the
award of the "Vayu Sena Medal /Air Force Medal" to the
undermentioned personnel for the acts of exceptional devo-
tion to duty :—

1. Air Commodore Charanjit Singh Gill, VSM (11645)
Flying (Pilot).

2. Group Captain Nirdesh Vatsyayan Tyagi, VSM
(12765) Flying (Pilot).

3. Group Captain Rakesh Kacker (12951) Flying
(Pilot).

4. Group Captain. Krishan Kumar Nohwar (13132)
Flying (Pilot).

5. Group Captain Sapan Kumar Karmaker (13379)
Flying (Pilot).

6. Group Captain Ashok Balkrishna Rahane (14096)
Flying (Pilot).

7. Group Captain Paramjit Singh Gill (14007). Flying
(Pilot).

8. Wing Commander Daljit Singh (14353), Flying
(Pilot).

9. Wing Commander Anil Kumar Jain (14565) Flying
(Pilot).

10. Wing Commander Bahadur Manmohan (14665)
Flying (Pilot).

11. Wing Commander Govindan Ajith Kumar Nair
(14677) Flying (Pilot).

12. Wing Commander Nuthalapati Keteswara. Rao
(15413) Flying (Pilot) (Posthumous).

13. Squadron Leader Sunil Kaura (18598) Flying (Pilot).

14. Flight Lieutenant Somesh Kumar Saini (21021)
Flying (Pilot).

S. K. SHERIFF, Jt. Secy, to the President

No. 20-Pres/98.—The President is pleased to approve the
award of the "Bar to Vishisht Seva Medal" to Brigadier
Mathew Mammen (IC-15792), VSM, Engineers for dis-
tinguished service of a high order.

S. K. SHERIFF, Jt. Secy, to the President

No. 21-Pres/98.—The President is pleased to approve the
award of the "Vishishth Seva Medal" to the undermentioned
personnel for distinguished service of a high order :—

1. Lieutenant General Harjinder Singh Bagga (IC-
13969), Infantry.

2. Major General Rajinder Kumar Mehta (IC-14851)
Electrical and Mechanical Engineers.

3. Major Central Sukhvir Singh Jawandha (IC-15454),
Artillery.

4. Major General Sher Jang Bahadur Sharma (IC--
16262), Infantry.

5. Major General Parimal Sundar Choudhury (MR-
01581), Army Medical Corps.

6. Major General Ravinder Kumat Jetley (MR-1652),
Army Medical Corps.

7. Major Genera] Dhirendra Kumar Saksena (MR-
01880), Army Medical Corps.

8. Major General Bopanna Bittianda Karriappa (IC-
22834), Infantry.

9. Major General Ravinder Singh, Pathania (IC-13254),
Infantry (Retd.).

10. Major General Shanti Prakash Malhotra (IC-
14155), AD Artillery (Retd,).

11. Majoj General Vijay Kumar Sareen (IC-13652),
Army Ordinance Corps (Retd.)

12. Brigadier Chander Bhan Sukhu (IC-16237), Artillery.

13. Brigadier Vir Singh Rathee (IC-16551), Engineers,

14. Brigadier Avtar Singh (1C-16632), Infantry.

15. Brigadier Virender Singh Budhwar (IC-16796),
Infantry.

16. Brigadier Ivan David (IC-17363), Electrical and
Mechanical Engineers.

17. Brigadier Rajender Singh Rawat (IC-17675), Mech.
Infantry.

18. Brigadier Ashok Kapur (IC-17699), Infantry.
19. Brigadier Harish Chandra Singh (IC-l9003),Armo-

ured Corps.

20. Brigadier Ramendra Kumar (IC-19430), Infantry.
21. Brigadier Rajiv Chopra (IC-19445), Artillery.
22. Brigadier Randhir Kumar Mehta (IC-19550), In-

fantry,

23. Brigadier Harinder Singh Batra (IC-19846), Infantry.
24. Brigadier Thirumalai Muppur Sridharan (IC-22860).

Signals.

25. Brigadier Paramjit Singh (IC-23039), Infantry.
26. Brigadier Bhagat Kumar Khanna (IC-26198), SM,

Infantry.

27. Brigadier Subrata Ghosh (IC-26295), Infantry.

28. Brigadier Sheoraj Singh Ahlawat (IC-26557),
Infantry.

29. Brigadier Bhupinder Singh Chaudhary (IC-28846),
Infantry.

30. Brigadier Jagjit Singh Saini (MR-02097), Army
Medical Corps

31. Brigadier Owen Pereira (IC-16349), Infantry (Retd.).

32. Brigadier Narendra Mal Singhvi (V-245) RVC
(Retd.):

33. Colonel Heblikar Narendra Ganpatrao (IC-27515),
7 Assam Rifles,
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34. Colonel Rupinderjit Singh Dhillon (IC-30018),YSM,
Para.

35. Colonel Partha Sarathi Paul (IC-30333), 9 Rashtriya
Rifles.

36. Colonel Sunjiv Chachta (IC-30389), 16 Rajput.

37. Colonel Samuel Stanley (IC-30713), SM, 15 Rash-
triya Rifles.

38. Colonel Selva Kumar Henry Johnson (IC-30733),
22 Assam Rifles.

39. Colonel Sanjiv Laumas (IC-30769). 5 Dogra.
40. Colonel Balwinder Singh Sachar (IC-31118), 20)

Punjab.
41. Colonel Sunil Kumar Jha (IC-31468), 5/4 Gorkha

Rifles. .
42. Colonel Munish Kapur (IC-32466), 30,Assam Rifles,
43. Colonel Samir Kumar Ganguly (IC-331631, 19

Kumaon.
44. Colonel Om Prakash Nehra, (IC-33267), 19 Madras.

45. Colonel Man Singh (IC-33435), 13 Guards.
46. Colonel Tej Inder Singh (1C-33546), 1 Rashtriya

Rifles.
47. Colonel Krishan Kumar Chopra (JC-33703), 35

Rashtriya Rifles.
48. Colonel Jasbir Singh. Bawa (IC 34018), 9 Assam

Regiment.
49. Colonel Ram Sarup Rana (IC-340534), 12 Sikh LI.
50..Colonel Edwin diaries Henry Francis (IC-36090), -

Maratha Light Infantry. •
51. Colonel Pradeep Chander Kunwar (IC-36256), 23 '

Punjab.
52. Colonel Sit Dev Karloopia (MR-2637), Army Medi-

ca) Corps.
53. Colonel Sheo Shanker Prasad (MR-03207), Army

Medical Corps.

54. Colonel Shibban Kishen Kaul (MR-03373), Army
. Medical Corps.

55. Lieutenant Colonel Ajay Kumar Dutta (MR-04373),
Army Medical Corps.

56. Major Deepak Chopra ( M R - 0 5 3 2 7 ) , Army Medical
Corps.

57. Major Sarat Chandra Dash (MR-5385), Army Medi-
cal Corps.

58. Commodore Kalyanasuudaram Chandrasekaran,
(70103Z).

59. Commodore Rajan Mathew, (40406P).

60. Commodore Mahendra Pratap Taneja NM
(01090A).

61. Commodore Maliakal Kochuvareed Thomas
(01354A).

62. Commodore Thirukkarugavoor Seshu Ganesan
(50325Z). '

63. Commodore Sreevihar Pradeep, (01354A).

64. Surgeon Commodore Makhan Lal Gupta (79011-W).

65. Captain Balasubramanian Varadarajan (40522W).-

66. Captain Nand Kumar Jha, .(02374W).

67. Captain Sitaram Ramaprasad, (50551N).

68. Surgeon Commander Ashok Bhagra, (75207Z).

69. Commander Julius Pravcen Zacharias, (40685R).

70. Commodore Ignasius Felix, (01879W).

71. Commander Kapil Gupta, (01954R).

72. Commander Barinder Singh Ahluwalia. (02435H)

73. Shivanand 'Shanbhag. Hon Slt. MCME I (068491-N).-
74. Air Commodore Avdesh Kumar Singh, VM (11005),

Flying (Pilot).

75. Air Commodore Rohinton Darashan Bharucha ,
(8594), Logistics (Retd.).

76. Air Commodore Vaithianathan Shanmughum (9250),
Accounts (Retd.).

77. Air Commodore Sudhir Kumar Srivastava (10035),
Accounts (Retd.).

78. Air Commodore Shah Baig Singh Paul (11857), *
Flying (Pilot),

79. Air Commodore Saravjit Singh Hothi, VM (12215),
Flying (Pilot).

80. Group Captain Vinod Kumar Verma, VM (11638),
Flying (Pilot). .

81. Group. Captain Shakti Bhushan Prasher (12442),
.Aeronautical Engineering (Mechanical).

82. .Group Captain Mohan Prasad Sinha ('12643),"
,Aeronautical -Engineering (Mechanical),

"83.' Group Captain Umesh. Chandra Singhal (12867),
Aeronautical Engineering (Electronics),

84. Group Captain Srinivasa Rao Sinha (12879), Aero-
nautical Engineering. (Mechanical),

85. Group Captain Dhiraj Kukreja (13130) Flying (Pilot).
86. Group Captain Pranab kumar Dutt (13324), Aero-

nautical Engineering (Mechanical).

87. Group Captain Salem Sunder Ram Gunashekar
(13487), Aeronautical Engineering (Mechanical).

88. Group Captain Amarjit Singh, Chaggar (13729), Aero-
Aeronautical Engineering (Electronics).

89. Wing Commander Baldev Singh (13683), Accounts.
90. Wing Commander Gyanendra Pal Singh (13823),

. Aeronautical Engineering (Electronics).

91. Wing Commander Devendra Kumar Bhatt (13867),
Administration. " ,

92.Wing Commander Navraj Krishan Arera (13887),Ad-
ministration.

93. Wing Commander Prakash Kumar Srivastava (14160),
Aeronautical Engineering (Electronics).

94. Wing Commander Suneel Kumar Newlay (14191),
Aeronauticial Engineering (Mechanical).

95. Wing Commander Karavadi Narendra Kumar (14627),
- Aeronautical Engineering (Mechanical).

96. Squadron Leader Raj Kumar Jain (16445), Logistics.

97. Squardon Leader Thoppil Behaman Mathew (17111)
Aeronautical Engineering (Electronics).

98. Squadron Leader Bethanapudi Nirmal Roy (17659),
Aeronauticial Engineering (Mechanical).

99. Squadron Leader Rajesh Kumar Dhingra (18429),
Meteorology.

100. Flight Lieutenant Samay Singh Yadav (12691), Ad-

-ministrntion,

101. Flight Lieutenant Krishnamurthy Srinivasa (217,74),
Aeronautical Engineering (Electronics).

102. GO-690P- Chief Engineer Digambur Kashiram Kadam.

103. GO-761L Superintending Engineer (Civil) Lekh Raj
Duggal,

S. K. SHERIFF, Jt. Secy.
to the President
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No. 22-Pres/98.—The President has been pleased to five
orders for publication in the Gazette of India of the names of
the following Armed Forces personnel "Mention in in the Des-
patches received by the Raksha Mantri from the Chief of
the Air Stall in connection with the Operation Meghdoot. :—

1. 678079 Sergeant Krishna Chandra Jha, Flight Engineer
(Posthumous).

2. 679914 Sergeant Rudresh Murigappa, Flight Gunner,
(Posthumous).

3. 6386814 Sepoy Subramani N, SHGD, (Posthumous)

4. 6464143 Sepoy Selvaraj B. ASH, (Posthumous).

to the- President
S. K. SHERIFF, Jt. Secy.

PLANNING COMMISSION

New Delhi, the 3rd March 1993

RESOLUTION

No. A-60014/2/95-Adm-I.—The National Informatics
Centre. Planning Commission. Government India have
With the approval of the Cabinet set up a Public Sector Com-
pany known as National Informatics Centre Services Inc (NI-
CSI) under section 25 of the companies Act 1956 with a
Contribution of. Rs. 2 crores as equity as notified vide order
of even number dated 1st November 1995. The registered
Office of the company is at New Delhi at the following.
address.

National Informatics Centre Services Inc.
A-Block. CGO Complex,
Lodi Road, -
New Delhi-110 003,

l. The main objectivcs of the company are given in .An-
ilebquK-T.

3. The role and funtions approved by the Cabinet in pur-
suance of the above objectives, as per Rule 7 item (b)(ii) of
the Second Schedule to the Government of India (Transaction
Of Business) Rules, 1961. are given in Annexure-II.

ORDER

Ordered that a copy of the resolution be communicated
to :

1. Cabinet Secretary.
2. Principal Secretary to the Prime Minister.
3. PS to Dy. Chairman, Planning Commission.

4 PS to MOS (planning & Programme Implementation),
5. Member Secretary.'Planning Commission.
6. Secretary (Coordination), Cabinet Secretariat.
7. Secretaries to all Ministries'Departments, Government

of India.

8. Chief Secretaries to all State Government/UTs.
9. RBI, New Cental Office Buiding- Bombay-400023

CBEC, North Block, New Delhi//WPC, Sardat Patel
Bhavan. New Delhi.

Ordered also that the Resolution be published in the
Gazette of India for general information.

N. SESHAGIRI,
Special Se.cy-

Planning Commission,

ANNXURE-I

The main objectives of the NIC Services Inc. (INCSI).

(i) To promote the economic. sceintific, technological,
social and cultural development of India, by pro-

moting the utilisation of Information Technology,
Computer Communication Networks, Informatics
etc. by a spin off. -of the services, technologies,
infrastructure and expertise developed by . the
National Informatics Centre of the Government of
India including, its computer-communication network,
NICNET and associated infrastructure and- services.

(ii) To promote further development of services, tech-
nologies, infrastructure and expertise supplementing
th?t developed by NIC. in directions which will In-
crease the revenue earning capacity, of NIC.

(iii) To develop and promote value added computer and
computer-communication services over the basic in-
frastructure and services developed by NIC indud-
ing NICNET.

(iv) To raise neecssarv financial resources for develop-
mental needs of NICNET and computer communi-
cation services in the areas managed by the com-
pany as outlined above and also for the computer
and computer-communication infrastructure, soft-
ware, hardware, databases and services managed by
NIC.

(v) To invest in India, for profit or otherwise, on
the basis of just and equitable principles of trade
and business in securities, stocks, shares, equity, con-
vertible government equity in joint ventures with
private sector as approved by the Government of
India from time to time and other honourable
modalities of investments, provided that' these
investments and the profit/dividend received from
them are calculated to advance and further the
above objects and purposes of the company and also
provided that the company shall not pay, in turn,
any dividend to its promoters,

(vi) To set-up and/or promote support subsidiaries, joint-
venturer, societies, trusts and other legal entities
calculated to advance and further the objects and
purposes of the company provided that the divi-
dends/monies received. if any. from these legal en-
tities will be utilised only for furthering the above
objects and purposes of the Company subject tot
the undertaking that the company shall not pay any
dividends to its promoters.

ANNEXURE-II

Statement giving the role and functions of the National In-
formatics Centre Services Inc. (NICSI) under the National
Informatics Centre, Planning Commission, Government of
India.

(i) The setting up of National Informatics Centre services
Incorporated (NICSI) as a Company under Section-
25 of the Companies Act, 1956 with the National
Informatics Centre (NIC) as the sole promoter.

(ii) To permit NIC to contribute Rs. 2 crores as equity
and Rs. 2 crores as loan by internal reappropriation
in the NIC budget for 1995-96.

(iii) To authorise in principle NICSI to set up with
less than 51 percent equity holding joint ventures
with Indian and foreign companies for which case
to case approval of competent authorities Will be
sought alongwith the modalities funding,

(iv) To authorise NICSI and NIC to utilise the services,
technologies, expertise find infrastructure of both
NICSI and NIC including NICNET, with tariffs and
service charges mutually agreed upon between com-
petent authorities in NICSI and NIC, for the respec-
tive projects of a promotional nature.
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(v) To authors NICSI to raise, in India land abroad,
financial resources for its own needs and also for the
needs of NIC through the applicable modalities of
transfer of funds,

(vi) to authorise NICSI to invest in India in securities,
policy to enable the company to grow without ex-
plicitly creating posts, except the post of Company
the company.

(vii) The evolution of a dynamic and flexible manpower
policy to enable the company to grow without ex-
plicitly creating posts, except the post of Company

Secretary required under the Companies Act, 1956,
while acting as a conduit for the progressive reduc-
tion of the manpower budget of NIC by (a) taking
specialist manpower of NIC on temporary rotational
deputation basis along with their posts, (b) temporary
project deployment of manpower through public/
private/cooperative manpower bureaus, societies,
voluntary organisations etc., which will not amount
to employment in the Company, and (c) handling all
accounts and administration by the concept of a
substantially paperless office except for a minimal
set of supervisery staff taken on rotational deputa-
tion from NIC alongwith their posts.
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